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ORDER
Counsel for petitioner present and files a memo for withdrawal of the petition
stating that the matter has been settled out of court. He states that he is appearing,
on behalf of M/s. Giridhar & Sai (Law firm). He further said that earlier counsels
appearing for the petitioner in this case are not on the roll of the firm now. The
counsel is directed to endorse on the petition itself by putting his name and
signature that he is withdrawing the petition as per the instructions ol the

petitioner. The petition stands dismissed as withdrawn.
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